Oral Answers [25 July, 2019] to Questions 63

minimum wage, PF, ESI, gratuity, etc. is ensured by the concerned Ministry of the
Central Government for the workers of the Textile Parks, whether they are seasonal,

permanent, casual, contractual or whatever.

SHRIMATI SMRITI ZUBIN IRANI: It is ensured that all codified laws including
those pertaining to labour are implemented as far as the Government of India is
concerned. We also take up these issues in regional textile conferences with the
concerned State Governments given that enforcement, especially of labour laws, and
ensuring the sanctity of the labour laws is maintained, we have found most State
Governments to be supportive of the Government of India’s initiative.

SHRI T.G. VENKATESH (Andhra Pradesh): Sir, a number of textile industries are
situated in Adoni in Andhra Pradesh. It was used to be called as second Mumbai in
the country. Now, almost all the mills in Adoni are in bad shape. Newly proposed textile
park, adjacent to Adoni, is yet to be commenced. | would like to know whether any
steps are being taken by the Government for revival of textile mills in Adoni and for
speedy completion of the Adoni Textile Park.

SHRIMATI SMRITI ZUBIN IRANI: | would like to state that sometimes there is
delay on procurement of equity or money by the SPV, that seeks to make a textile park
or a textile mill functional. Sometimes, the projects are delayed due to environmental
clearances. Sometimes, there are challenges that a particular institution has to face in
the private sector that seeks to produce textiles from the perspective of being
internationally competitive, from a designed perspective or a manufacturing perspective.
Given the array of challenges, that presents itself to the textile private sector production,
I will only say that through the Ministry's effort, irrespective of the fact whether a
textile enterprise is within a textile park or singularly operated, we try and give out,
through various Departments, support for design upliftment, support through our
Councils, which particularly focus on exports, and also engage with the States to
ensure that support is adequately given to close to all the MSMEs which are functioning
within the sector. Husainji spoke about Maharashtra. Currently, close to 13 parks are
functional there, and in Andhra Pradesh, close to five parks have already been sanctioned.
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Closure of cotton mills

1*347. SHRI NARANBHAI J. RATHWA: Will the Minister of TEXTILES be
pleased to state:

(@ the reasons for closure of cotton mills in the country;
(b) the steps taken by Government to address these issues, so far; and
() the success achieved on account of the steps taken in this regard?

THE MINISTER OF TEXTILES (SHRIMATI SMRITI ZUBIN IRANI): (a) to (c)
A Statement is laid on the Table of the House.

Statement

(@ The mills have been closed in the country, over the years mainly owing to
financial problems and labour related issues.

As far as National Textile Corporation (NTC) is concerned, NTC was incorporated
in 1968 with the main objective of managing the affairs of sick textile undertakings taken
over by the Government. NTC suffered heavy losses due to obsolete machinery and
other reasons. Based on, Board for Industrial and Financial Reconstruction (BIFR)

tOriginal notice of the question was received in Hindi.
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approved Revival Scheme of NTC i.e. Modified Revival Scheme (MS)-08, NTC has
closed 78 mills under Industrial Dispute (ID) Act, 1947, on account of being unviable;
modernised its 23 mills on its own; and revived 5 mills through Joint Ventures (JV)
arrangements. It has no mandate under BIFR scheme to revive the unviable mills closed
under Industrial Dispute Act, 1947.

(b) and (c) This ministry has launched many schemes like, Scheme for Integrated
Textile Parks (SITP), Scheme for Integrated Textile Processing Development (IPDS), and
Amended Technology Upgradation Fund (ATUFS) which are aimed at strengthening
the textile industry and thereby improving productivity, sustainability and employment
opportunities. In SITP, total 59 textiles parks are sanctioned, out of which 22 parks have
been completed. Government of India has supported these parks with total ¥ 780.22
crores as subsidy. These parks have attracted ¥ 9038.96 crores as investment and so
far it has generated employment for 82612 persons. Under the TUFS/ATUFS an amount
of ¥ 26,548 crores has been released as subsidy to textile industry against an investment
of ¥ 324,585 crores during 1999-2019.

Also the Government has implemented a special package for employment generation
and promotion of exports in Apparel and Made-ups sector. The package includes a slew
of measures which are labour friendly and would promote employment generation,
economies of scale and boost exports. This package was available up to March, 2019
for Garment and Made ups units. The following components are included in the said
special package:-

(i) Enhanced Duty Drawback Coverage/Rebate of State Levies (ROSL).

(i) Additional incentives under Amended Technology Upgradation Scheme
(ATUFS).

(i) Employee Provident Fund Scheme Reform.

1. Increasing overtime caps.

2. Introduction of fixed term employment.
(iv) Enhancing scope of Section 80JJAA of Income Tax Act.
(v) Rebate of State and Central Taxes and Levies (ROSCTL).

(vi) Amended Technology Upgradation Scheme (ATUFS).
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maximum governance. Hence, the Government should not be in the business of being
in business. We try and support the cotton industry or cotton-manufacturing industry
through various efforts. Regarding the number of mills that have closed down, since
the hon. Member has not clarified whether those fall within the purview of only NTC
or apart from NTC in the private sector, once he makes that clarity, | can possibly give
him the exact number in terms of mills shut down. In so far as increasing competitiveness
of cotton and cotton products is concerned, we, along with the Ministry of Agriculture,
do engage with the cotton industry to enhance production. Under BIFR, nine mills were
closed down in Gujarat, but if the hon. Member seeks details about private mills closing
down, that is something | will have to get from the Textile Commissioner office.
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I might add here that Gujarat is also known for heightened production of MMF
products and we have seen that in cities like Surat, we have a bustling textile activity.
I am of the opinion that we will follow up with the Ministry of Labour in so far as new



68  Oral Answers [RAJYA SABHA] to Questions

[sferelt fer et g=ri)
proposals that come to the Ministry of Labour for rehabilitation or economic support
to workers of closed textile mills.
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SHRI VAIKO (Tamil Nadu): Mr. Deputy Chairman, Sir, thank you very much for
giving me this opportunity to raise my maiden supplementary after 23 years in this
Upper House. Sir, high fluctuations in cotton prices within a short period of time leads
to instability in spinning mills every year. The textile mills in Tamil Nadu have zero
emission norms and they have to compete with mills in States with lenient and non-
existent pollution norms. | would like to know from the hon. Textile Minister whether
the same level playing field has been established anywhere and whether the Government
has planned to resolve this issue. Sir, countries like Bangladesh are getting apparels
from China and they are illegally being thrusted on India with Bangladesh brand names.
Will the Government take preventive steps in this matter? What is the total number of
employees in each State who lost their jobs due to the closure of mills?
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SHRIMATI SMRITI ZUBIN IRANI: Sir, the hon. Member has asked juxtaposition
many questions under the umbrella of one question which seeks to be presented to
the Ministry of Textiles. |1 would like to categorically state that environment and
pollution norms are the norms that are applicable throughout the country. Sir, these
norms do not seek to devastate the textile industry in the State of Tamil Nadu. In fact,
Sir, 1 would like to reiterate that the Government of India, in conjunction with not only
the Government of Tamil Nadu, but also, the industry in Tamil Nadu, explored various
methodologies to enhance production, keeping in mind, the sustainable needs of the
consumers in the market, even the overseas. Sir, | would like to tell the entire House,
through you, that challenges with regard to textiles produced in Bangladesh and
especially the access given to Bangladeshi investments and industry through the
SAFTA (South Asian Free Trade Area) route is something that we along with the textile
industry have had a very, very just hearing with the hon. Minister of External Affairs
and the Minister of Commerce and Industry. Sir, we are trying to invoke the issue of
origin, so that we can ensure that our markets are not flooded via Bangladesh by
Chinese goods.

SHRI MOTILAL VORA (Chhattisgarh): Sir, | would like to ask the hon. Minister
one thing. The NTC was incorporated in the year 1968 to manage the affairs of sick
mills. How much loss the NTC has incurred due to the management of 78 mills? Also,
I would like to know from the hon. Minister: What is the number of closed mills in the
State of Madhya Pradesh?

SHRIMATI SMRITI ZUBIN IRANI: Sir, | would like to state here that since the
question pertains to the cotton industry and the closed mills in the cotton sector, NTC
actually produces wears even in other aspects, including MMF. | will only say that 78
mills have hence been closed since the incorporation of NTC. The mills were closed
after due consideration by the previous Government also when the efforts to revive
them had failed. The hon. Member has particularly asked about the closed mills in the
State of Madhya Pradesh. | will furnish the information to him. Since, it will include
those production areas which include MMF activities, | can only say this in terms of
encouraging textile industry in the State of Madhya Pradesh. In fact, | can make a
referral here that when the Government announced the ¥ 6,000 crore package for Made-
ups, one of the biggest enterprises of Made-ups is functional currently in Hoshangabad,
Madhya Pradesh.



